SLP(C) No. 22035 OF 2002

| TEM No. 35 Court No. 10 SECTION 111

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.22035/2002
(From the judgenent and order dated 20/08/ 2002 in WP 32544/02

of The HI GH COURT OF MADRAS)

TVL. SOUTHERN AGRI FURANE | NDS. LTD. Petitioner (s)
VERSUS
COWMERCI AL TAX OFFI CER & ANR. Respondent (s)

(Wth prayer for interimrelief)

Date : 30/11/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR, JUSTI CE B. N. SRI KRl SHNA

For Petitioner (s)
M. K K Mni, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER



